™ 27 R, non-unfurling of

at 5 per cent of annual export obligation
subject to a maximum: of Rs. 5 lakhs,

12,00 NooN '

Vice-Chairman (Shri Jagesh
Desai) in the Chair]

" {The

REPORTED NON/UNFURLING OF

THE NATIONAL FLAG ON THE

15TH AUGUST BY THE:X (CHIEF
MINISTER OF WEST BENGAL

i wrzaa | wwarfemn
(frgre) : S9 @wrds weid, H
EE S I L SO LG L
T g G5 A A Ay, A
W qrr fafeeT 15 =& 4T 26
Gaa F1 der A8 Fud & Y ?
(urqata). .o

(SHR] JA-
(Interrup-

THE VIGE-CHAIRMAN

" GESH DESAI): No, no....
tions) .. . No, please ....
tions) .... Let nothing be recored. .
(Interruptions) ..., . I cannot allow
you. No; I cannot allow you. Nothing

(In terrup-

will go on record ... (Interruptions) ...
Pleasg sit down ..... (In-
terruptions) .... Please sit down ....
(Interruptions) .. Order, order, order,
pleage .... (Interruptionsy

No, please

st 97 o fag wEqadea
SOME HON, MEMBERS: *

THE VICE-CHAIRMAN (SHR JA-
GESH DESAI). All of you, please sit
down . (Interruptions) .... I am
on my legs .... (Interruptions) ...
am on my legs .....
Pleage sit down

(Interruptions). .
. (Interruptions)

[RAJYA SABHA]

1|

National flag by
West Bengal C.M,
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. You see, you havy to take the
of the Chairman, Then
only T can allow you,

permission
you just like that .... (Interruptions)

Nothing will go en record

(Interruptions) .... Please sit down
(Interruptions) . .. Please sit
down; please sit down ..... (Interrup-

tions) .... I cannot allow you ...,
(Interruptions) You askg the
Chairman (Interruptions) ..

You see, for every thing you have to
of the Chair, 1
(In-

tak, the permission
cannot allow you gtherwise

terruptionst .. Order, order, please..
(Imterruptions) .. QOrder, please., All
of you, please sit down, | an‘ll tn my
legs .. (Interruptions) .. I am on my
legs. Please sit down .. (Intérrup-
tionsy .. As I have already said, noth~
. ing will go on record, So, please sit
down, T am on my legs ... (Inferrup-
tions) .. I will explain {0 you. But

please sit gown,
Please sit
ruptions) ..

Please co-cperate

with me, down .. (Inters

For this purpose, you
should have gone to the Chairman and

you should have asked the Chairman,

SHRI SURESH KALMADj] (Maha-
rashtra): The Hom, Minister iz here
. (Interruptionsy .. =.

THE VICE-CHAIRMAN (SHR] JA-
GESH LESAI), He has not been given
permission, ., . (Interruptions) . 1§
cannot allog you, Nothing will go on
record,

SOME HON, MEMBERS. *

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI). Now, Papers to be
laid on the Table, Yes, Mr. Ausari,

" #Not recorded.

— L an

1 cannot allow ‘a

i



